CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

NofvavS?S of 1987
(0.A.860 of 1897)

Date of Order : 23.1.1998

Present : Hon'ble Mr.Jdustice S.N.Mallicks Vice-Chairman,

Hon'ble Mr.S.Dasgupta Administrative Member.

KRISHNA RABI DAS
Vs .
UNIBN OF INDIA & RS,
(CLw) ,

Fer the applicant

s.8.Mendaly ceunsel.

fer the respendents: [MrssB.Rays ceunsel.

CRODER

The application being not presseds it is
réjaetad.

N erder is pasged as to coests.

g7
AN
(S.Dasgupta) | - (s. lligk)

Administrative Member " Vice=Chairman



